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Title: Need to release funds under Central Road Fund for construction of roads in Cuddalore Parliamentary Constituency,
Tamil Nadu.

SHRI S. ALAGIRI (CUDDALORE): I would like to draw the kind attention of the Central Government towards the funds
under Central Road Fund for Tamil Nadu for connective road works. During the year 2009-2010, Tamil Nadu could not get
any money under the Central Road Fund and due to this construction work of connective road was delayed in my
Parliamentary Constituency Cuddalore. The connective road of Cuddalore-Vadalur-Neyveli-Viruthachalam-Pennadam,
Taittakkudi-Tholuthur and work of Portonova-Bhuvanagiri-Setheyatho-Kammapuram-Virudhalama-Nellore Vappur could not
be constructed due to non release of the fund. These roads are connecting with National Highways and people will get easy
transport if these roads are constructed under the Central Road Fund.

In this regard, it is requested to release the fund under Central Road Fund for the construction of the above connective
roads in my Parliamentary Constituency Cuddalore, Tamil Nadu.

 

 


